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 Bharat  Aluminium  Company
 Limited,  New  Delhi,  for  the  year
 ‘1978-74,

 (i)  Annual  Report  of  the  Bha-
 rat  Aluminium  Company  Lim»
 ted,  New  Delhi,  for  the  year
 ‘1978-74.  slong  with  the  Audited
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon.

 |  ane
 in  Library  see

 878)

 (2)  A  copy  of  Notification  No.
 GS.R.  175(E)  (Hindi  and  English
 versions)  published  in  Gazette  of
 India  dated  the  3lst  March,  2975
 making  certain  further  amend-
 ments  to  Second  Scheduled  to  the
 Mines  and  Mincrals  (Regulation
 and  Development)  Act,  1857,  under
 sub-section  reny  of  section  28  of  the
 said  Act.  [Placed  in  Library.  See
 No,  LT—9399/75]

 Detailed  Demanas  for  Grants  cf  Min-
 istnes  for  ‘1975-76

 The  Deputy  Minister  in  the  Minis-
 try  of  Finance  (Shrimati:  Sushila
 Rohatgi):  I  beg  to  lay  on  the  Ta-
 ble  a  copy  each  of  the  Detaled  De.
 mands  for  Grants  (Hindi  and  English
 versions)  of  the  following  Ministries
 for  975-76:—

 a)  Ministry  of  Tinance

 (2)  Ministry  of  Industiy
 Civil  Supplies

 (3)  Ministry  of  Informai  on  and
 Broadcasting

 (4)  Ministry  of  Labour

 (8)  Ministry  of  Law,  Justice  and
 Company  Affairs

 (6)  Ministry  of  Steel  ani  Mines

 (7)  Ministry  of  Supply  and  Re-
 habitation

 (8)  Depattment  of  Atomic  En-
 ergy

 (9)  Department  of  Space.
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 No,  LT—
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 Papers  Laid  CHAITRA  20,  887  (SAKA)  Shri  Morarji  Desai’e  226
 decision  to  go  on  fast  (CA)

 R

 Placed  in  Library  see  No,  LT—9400|
 5]

 ह

 APPRENTICESHIP  (AMDT.)  RULES,  4975
 UNDER  APPRENTICES  Act,  96l

 THE  DEPUTY  MINISTER  IN  THS
 MINISTRY  OF  LABOUR  (SHRI  BAL-
 GOVIND  VERMA):  I  beg  to  lay  on
 the  Table  a  copy  of  the  Apprentice-
 ship  (Amendment)  Rules,  3975  (Hindi
 and  English  versions)  published  in
 Notification  No.  GSR,  364  in  Gazette
 of  India  dated  the  l5th  March,  i976,
 under  sub-section  (3)  of  section  37
 of  the  Apprentices  Act,  96l,  [Placed
 शा  Library.  See  No  LT-940/75.]

 —

 CALLING  ATTENTION  TO  MATTER
 OF  URGENT  PUBLIC  IMPORTANCE

 SITUATION  ARISING  OUT  OF  SHRI
 Morning  Desar’s  DECISION  TO  GO  ON

 AN  INDEFINITE  FAST

 8  02  hrs.

 श्री  शटल  बिहारी  बाजपेयी:  (  ग्वालियर)

 अध्यन  महोदय,  उस  में  पहले  कि  मैं  गृह  मंत्री

 जी  का  ध्यान  दिलाऊ  थे  है  कहां  जो  उन  का

 ध्यान  दिलाया  जाय  ।

 क्रि  श्यासनसवन  मिथ  (बुरा)
 मती  जी  कहा  हैं  1

 (व्यवधान  )

 अध्यक्ष  महोदय  :  वह  शा  गया  |  थोडा

 सबर  से  काम  लिया  करें,  भाप  एक  मिनट

 भी  इंतजार  न  कर  सके


